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qEF TREEH i ST A

e faeett, 18 TS, 2025

FT3M. 3301 ().— Fea 1T FTHT A, TP TSERT ATATw, 1956 (1956 F7 48) (o =0 za%
TETA I<h ATSTHAAT Fgl TAT ) il 7T 3F T ST (1) o Tl ST 6T T2 AT TLH 5 G2 Tieagd
T ST HATAT T SATEE=AT ST 1.3, 1905 qrie 25/04/2025, ST AT % TISTI, FTETETIIT, AT
I, @ve 3, 3@ (ji) H STRTIAT f T2 =ff, GTT AgRTg 157 & I f57er § NHO65G & o.#T. 41.369 7 ..
83.500 (VEETSI ATTHAT) Teh o TTHIA TISTHT 6 [HHT07 (FTETHLA / AT A T AT, (R, SALEAT, T
S T=TA o T 39 ATIg=T & IUTaE AqgHAT § A8 H T ST H 6 0 ST hl TT07T hT
o ;

ST ITH ATAAAT T L Ih ATTHAH %0l GTT 3F =l ITLTT (3) o eI A "24.05.2025 "
T " ARG (A" 377 "T ST Taasg” =1 | TeRTiord o 7 o ;
SR FETH TTTERTLT il 1T 3-TT o dgd 1AL AT 917 g &, Tore 9% o= fawam 1w 2 &iie s9er

3T = T Rae fBFar T=m;

ST | AT 7 3h TSI il &TeT 39 Al STLTT (1) F AT H, FwalF TR Il SqAT
BRI

4824 G1/2025 ()
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qd: T, Feal T LRI, TAT TR 6T Ih ATE ITH g7 1 9T (< I ATA =TT hiT 91T 39
T STETT (1) BT T&T ARRAT T TN Fd g0, Tg TT0T FdT & o6 36 AT | (A28 IiH F7 @i
TS % oI st 3T ST =Ry

ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FT g o6
TH ATIGAAT o TSI § THTAT T, I ATLAT | AT JH a9 Aeea i & G grae arcdieds &9 9
Feal T geae § Afgd gr Srust |

AT
HRTE TS & O St & NH965G ¥ .41, 41.369 & f. 1. 83.500 (THSTI aXredT) F forg sreie it
ST ATelT ST Afed AT ST Wea fFawm

ST FT AT AZIAY St &1 A qor

AT gaEUEET || yRFT TR || g A was | g wrdewe || e Raes
e T (TFRITH) FRAAT HT ATH

1 2 3 4 5 6

AT HT ATH: TIAAT
T T ATH; FTEATST

1 391 it eft 0.0132| [z 9=k T,
FHTLTT H9Ta<Ta
T, AT g
h1e, T Tget
THATS e, TAHL
TITT T SATTOT
HAAT {HATH =hldbd.
391

2 392 EEL FeT 0.0676|[XTge T&HATST 1S,
e Tawm
TTEAT e,
TeTTeTAT Hor
AT, TET
TTEAT i, ALATH
T Fiad, fAfaa
TEACTAT T,
IREISIKETSEI S
FEATT 7T AT,
EIREERIETS

T, HTEAT 9T
T, ZATATAT
THAT e, I

el HIHA, AHIDL

EIESERNSIEN
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HILT =T TSI AT

TATAT HgeT T,

ESRIEIERIE DS
GREIESCIETECIC

TAATL, Faehid o5
EIEERCEIR ST
AT, AEHT
[ERIRERCIEED
SATAT THET T4,
froTelt Ter gt
EEIEARICIREE]
ALY, FST THET
TAAT, TIT TH
TAST T SAAT
THIT TAAT, 0797
ATHST Fiad,

ST AT
Fierl, TRl TA =g
T, AT T
TS, AT
[ERIREE:CIEED
TeaT g forg,
wATET qig o,
qETETE THEE

SIBIEIGPRENN
NEIEIIGICIH
ATEAT AT ATEA,

TegTa ferey =e,
ESERIEIEL
GIKETR LRI
A, FIATAT AT
Frer, AT erefe
AT, HE9T o[
AT, Tt
USIGGECSETS
ERERISIGE
TEAT, A
USIGCRECEETS
FTSTA AT
TIART, FAT
USIGGEESETS
THIE TII< Tohe,
HIEFAE Wohae 914,
TR T g,
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IHIT T T4,
foramiT fefera
UEKIASEICIEREIE
RG]
foraTstt arofy,
EIREECRBCIE
aroft, TrpATE
EEEEIER:DES
BT gHd W,
TTEdT ToeToqT
STed, &7 AaFHE
TS, TATAT AT
LA herd 4T,
AL 9T TaTT
T gE¥ T
qETY, AT 9T
CEIERUCIETR 28
TATAT TATE, Thet
2ohdlel i, 4HA
AT T,
FITTAT FHTT AT,
T Fhere AT,
FTd ZITS,
SIE, A ATA
T,

392

Total

0.0808

[®T. d. NHAI/PIU/SLP//LA/17/3D]

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 18th July, 2025

9 T, Agers

S.0. 3301(E).— — Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 1905 Dated:25/04/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH965G in
the stretch of land from Km. 41.369 to Km. 83.500 (SDO Baramati) in the district of PUNE in the state of

MAHARASHTRA

And whereas the substance of the said notification has been published in “Loksatta (Marathi)” and “The Indian Express
(English)” both dated 24.05.2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled the same

appropriately;
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And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has submitted its
report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers conferred by
the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land specified in the
said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby declares that
on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest absolutely in
the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH965G in the stretch
of land from Km. 41.369 to Km. 83.500 (SDO Baramati) in the district of PUNE in the state of

MAHARASHTRA
State: MAHARASHTRA ||District: PUNE
SIl. No. (|Survey/Plot Number|| Type of Land ||Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 L3 F 4 5 | 6 |

|Taluk: Baramati |
|Village: Katewadi |

1 391 Private Agriculture 0.0132||Arun Shankar Nigde,
Samadhan Keshavrao
Patil, Shantanu Rahul
Kate APK Rahul
Eknath
Kate,Prathamesh
Prashank Kate &
Hematala Raghunath
Kale

391

2 392 Private Agriculture 0.0676|[Rahul Eknath Kate,
Vitthal Sakharam
Indalkar, Chandrakant
Marati Kamble,
Suryakant Maruti
Kamble, Ashalata
Sanjay Sonawane,
Yashoda Maruti
Kamble, Ashok
Namdev Kamble,
Nitin Marutrao Kale,
Shivaji Shankar Kale,
Rughunath Shankar
Kale, Dnyandev
Shankar Kale,Maruti
Shankarrao Kale,
Hematala Raghunath
Kale, Gangaram
Balku Bhosale,
Prabhakar Baburao
Jagtap, Swati Mahesh
Gholve, Tulsabai
Shankar Nanware,
Shankar Bapu
Nanware,
Chandrakant Gajendra
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Jadhav, Pravin Arjun
Salunke, Lakshmi
Vinayak Mudlik, Jyoti
Ramesh Dalvi, Dipali
Ramesh Dalvi APK
Jyoti Ramesh Dalvi,
rutuja Ramesh Dalvi,
Yash Ramesh Dalvi
APK Jyoti Ramesh
Dalvi, Ganesh
Namdev Kamble,
Dnyaneshwar
Namdev Kamble,
Mahesh Gopichand
Gholve, Ashwini
Gokul Malve, Amol
Vinayak Mundlik,
Sharada Pandurang
Shinde, Pravin
Pandurang Shinde,
Sanjay Pandurang
Shinde, Meenakshi
Pandurang Shinde,
Nandabai
Ramchandra
Sonawane, Yuvraj
Gujaba Sonawane,
Maruti Balku Bhosale,
Pralhad Vishnu
Chavan, Uttam
Dhondiba Solankar,
Sima Rajesh Agavane,
Vaishali Sunil Kale,
Nitin Arjun Salunke,
Mangal Arjun
Salunke, Mahesh
Arjun Salunke,
Santosh Arjun
Salunke, Rajshri
Gajanan Indalkar,
Kanchan Gajanan
Indalkar, Komal
Gajanan Indalkar,
Kajal Gajanan
Indalkar, Kareena
Gajanan Indalkar,
Pramod Popat Takle,
Mohammad Magqbul
Sheikh, Pramila
Bharat Dalvi, Umesh
Bharat Dalvi,
Shivaganga Dilip
Gavali, Janabai Papot
Mansuke, Sandeep
Shivaji Vani,
Kapildev Shivaji
Vani, Rajubhai
Babanbhai Sayyed,
Haridas Hanumant
Mhetre, Maruti
Yallappa Jadhav, Dipa
Nandkumar Hole,
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Santosh Hanumant
Mhetre, Swati alias
Shubhangi Keshav
Pawar, Omkar Keshav
Pawar APK mother
Swati Pawar, Om
Keshav Pawar APK
mother Swati Pawar,
Tufail Igbal Khan,
Vaibhav Haribhau
Dombe, Vaishali
Kumar Bhosale,
Nutan Kishor
Ingawale,
Chandrakant Haribhau
Dombe, Komal Nilesh
Bhoite.

392

Total“

0.0808||
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